FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF UNIQUE AUTOSALES PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Unique Autosales Private Limited

2. | Date of incorporation of corporate debtor | 01.04.2011

3. | Authority under which corporate debtor is | Registrar of Companies, Kanpur
incorporated / registered

4. | Corporate Identity No. / Limited Liability U74900UP2011PTC044182
Identification No. of corporate debtor

5. | Address of the registered office and Registered Office: 180, Pure Pitai, Kotwali
principal office (if any) of corporate debtor | Nagar, Pratapgarh, Uttar Pradesh —
230001

Principal Office: Same as above

6. | Insolvency commencement date in respect | 29.09.2026 (Copy of Hon'ble NCLT Order
of corporate debtor received on 01.11.2026)

7. | Estimated date of closure of insolvency 28.03.2027
resolution process

8. | Name and registration nhumber of the Ms. Babita Jain
insolvency professional acting as interim Reg. No.: IBBI/IPA-002/IP-N00321/2017-
resolution professional 18/10926

9. | Address and e-mail of the interim Address: 35B/6 Ram Mohan Plaza,
resolution professional, as registered with | Madho Kunj Master Zahurul Hasan Road,
the Board Allahabad, Uttar Pradesh ,211002

E-mail: jainbabita06@gmail.com

10. | Address and e-mail to be used for Address:
correspondence with the interim resolution | BABITA JAIN
professional 35B/6 Ram Mohan Plaza, Madho Kunj

Master Zahurul Hasan Road, Allahabad,
Uttar Pradesh ,211002

E-mail: cirp.unigueapl@gmail.com
Resurgent Resolution Professionals LLP -
905, 9th Floor, Tower C, Unitech
Business Zone, Sector 50, Gurugram,
Haryana 122018

11. | Last date for submission of claims 15.10.2026

12. | Classes of creditors, if any, under clause Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. | (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, Prayagraj has
ordered the commencement of a corporate insolvency resolution process of Unique Autosales
Private Limited on 29.09.2026.

The Creditors of Unique Autosales Private Limited, are hereby called upon to submit their claims with
proof on or before 15.10.2026 to the Interim Resolution Professional at the address mentioned
against entry No. 10.

Babitajain



The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

*/\BRAPA-002)
1P-NOD321/

BABITA JAIN
Interim Resolution Professional
UNIQUE AUTOSALES PRIVATE LIMITED
Reg. no.: IBBI/IPA-002/IP-N00321/2017-18/10926
AFA Valid up to 31.12.2026
Date: 02.10.2026

Place: Allahabad
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"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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FE SUNDAY

FORM A ‘
PUBLIC ANNOUNCEMENT

{Under Repulatian B of ha Insoheancy and Bankiupicy Board of India
iinsoiency Besoluton Process Tor Corporate Persans) Begulations, 201 6)
FOR THE ATTENTION OF THE CREDITORS OF
UNIQUE AUTOSALES PRIVATE LIMITED

= GRIHUM HOUSING FINANCE LIMITED |5y sner

R Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property)

@ 1DBI BANK [t

- RELEVANT PARTICULARS AN ~ Office Premises Required at Alambagh, Lucknow, Uttar Pradesh - Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limitedherein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation
;' :::'c TIEJJMELW;,; biustmr e oo E‘Tf:?ffﬁw“'“ Prbiaty Limited Bank desires to acquire on long lease, commercially approved office premises for banking activities for and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said
3 .hl,::ﬂ:. |--1:JI-:;| S .hJ-.-n;-: r;g'i:nml s |Req ,E_',_{__" ol Eiparses. Kanhix variousocationas per details mentioned below: — : Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60
! :,_I._;_.,_?, _L.!_;,_mg,_. ) reglerad " S ; g : Branch Location | Carpet Area required Application to be submitted to days from the date of receipt of the said notice.
L, |Corparale Idenlity Mo, ! Lin#ed Liabilty | UT4300AUP2011PTCO441 B2 Alambagh, Around 1500-2000 sqft. | Shri Manoj Kumar Gupta, GM and Senior Regional Head, The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in exercise
_|identification Mo, of cotporain detriar e || JLucknow, (including onsite ATM) | Lucknow Region, IDBI Bank Limited. First Floor, Jahangirabad of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on this 30th Day of September Month of the Year 2026.
3. |Address of ihe registered office and Registered Ofice. 180, Pure Pilai, Kobwal Nagar Uttar Pradesh Palace 12, Rani Laxmibai Marg, Hazratganj, Lucknow, The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount
principal affice {if any) of corporaie delior | Pratapeah. Uttar Pradesh — 230109 | Uttar Pradesh, Pin: 226001 and interest thereon
| Principal Liics: Same 38 Sbove The premises should be located strategically on the main road preferably on Ground Floor having good : e i " cant ; ; : ; ; ; ; ;
5. [msahency commancamant 0ot N Tesped | 25 020 {'F-i.:q.{l;!? of Bon'bla LT Grrdar raceived o frontage, visibilty, adequate power supply and parking facilty. Interested parties owning suitable premises TShe borrower’s ?lt;emngogfm invited to provisions of sub-section (8) of section 13 of the Act, in respect of time avaﬂabk;, Otg sr::selzw tlr)u? Stfectutrtted assets. Details of Property taken in possession are herein below.
tET ShIpe Lkl Lisals may apply to address mentioned in front of respective location within 10 days. Applications received by i Description of Property ken D feaatinoly Amount in Demand Notice (Rs.)
: ':Eﬁﬂﬁfﬁ'}::;lﬁcIJBJIE.JI T R ?h:oq'lpmton (t)'r bef? g 13tl|1_00tc;ber, 2£2§t\tn_lillcmly bf? ac,:,ceEptte:i e a;ppliccf;at_ions o ber:naijde asbpe{ ':OI NANBIOTT)SWH(:ISQMA All That Piece And Parcel Of The Arazi No. 142 Area Measuring 6100. 875 e Loan No. LAP0055200000005055034
e ; e e "Instructions / Guidelines for submitting the offer”. Estate agents offering premises should submi . . : oan No.
3. |Mame and regisiration number of the s Bl T o T O PP A AL o their offers with full details along with authorization letters from landlords. No brokerage will be paid by the SHITANSHU SHEKHAR, | Sq. Ft. I.E 566.995 Sq. Mtrs. Land With Construction Situated At Mauza Rs. 1101293/~ (Rupees Eleven Lakh One Thousand Two
:.I'::l.:-\iL'f!rll:!,' |:r:I-Ir:_=-.: m_nl acting.as mlerm | Reg. b, [BERERA G0/ P-RO0I21:2057- 180926 Bank. IDBI Bank Ltd reserves the right to accept or reject any or all the offers without assigning any reasons ALINDRA KUMAR SHARMA Badapur, Pargana Kasiwar, Tehsil Sadar, Distt. Mirzapur. Boundaries (As 30/09/2026 | 09/06/2026 Hundred NinetyThree Only) payable as on 09/06/2026 along
: I-%Jl-l---n professional S . thereof. The offered premises must be a commercially approved building; offers for non-commercial Per Technical):- East- Rasta 9 Ft. Wide And Land And House Of Chamela ith interest @ 22.2 % till th lizati
q, .Ifl.-:l'-l-rlb:“ﬁﬂ1 r:-'.njl c-lllr-r. |r-rn-|—:| s :Irrnﬁﬁ .“-lr::l'!.f:- :-u-u !-.1;!-.:,1 F.l::'lh"s_-:;‘!-:d'll.'llhl-l'-ﬁ premises shall not be considered. Performa and other details can be downloaded from our website. Devi. West- La.nd And House OF SUdheer Sinah. North- Land Of Chamela with interest @ 22.2 % p.a. fill the realization.
i ieiab b il e el e Place: Lucknow, Date: 04.10.2026 Zonal Head, Lucknow Zone Devi, South - Land And House Of Siddhnath Singh
E-enil prinkushtr) Egreed. com : D wotan | 2| MANTOSH KUMAR SINGH, | All That Piece And Parcel Of The Immovable Property Bearing House No.| Loan No. LAP0055200000005061410
e — e e 1| &= . T P ol ) perty Bearing House No. oan No. .
= .-T;Lii:ﬂ::h: :r?:tf:n-l._-lmmm.:.: E:-nlg'f: ik e Hﬂ!a_!l ,Mal_.lmdra EEEFIII.. I,Tlm.tE:.l nﬁsm — POONAM SINGH 229 Land Area Measuring 1373.54 Sq.Ft. |.E. 127.65 Sq.Mtr. Situated At Rs. 1745394/- (Rupees Seventeen Lakh FourtyFive Thou-
prodassion 3585 Raen Mohan Plaza, Madho Kurg Mastar Zshun PG Chy.- ATE I"zi : hﬂm& ki lETFT E“nﬂ; 1 T"mh:'-'-{‘.ﬂiuu..J Mohalla Saddupur, Pargana Haweli, Tehsil Chunar, Distt. Mirzapur. Bound-| 30/09/2026 | 09/06/2026 |sand Three Hundred NinetyFour Only) payable as on
Harsan Road, AMakabar, Ullar Pradesh 211002 SERich SN T FISE; Fiot . 3, SRcinbieh Bl DUAEEERASE = atind aries As Per Deed:- East - House Of Ramjiyawan. West - Land Of Sohan 09/06/2026 along with interest @ 16.36 % p.a. fill the realiza-
E-mail cirpuniquesapt@gmal com Whesnas, the Authoriped Dilicar of Ketak Mahindra Bank Lid. issued a domand notios undesr Seclisn 13{Z] . ’ S ' : tion.
Reseen) Resolusion Profassionals LLE - 505 th al the SARFAES| Act. 3002 caling uncn thea bopower(s) fo renay the tuas within 60 days and wheneas the Lal And Gali T/A House Of Shanti Devi. North - House Of Virendra And Ram
Foar, Temer . Unilech Business Zaie, Sesor 50, Dorrowers) having fafied Sa repay the said amount wilhin b sSpulaled panod, Nodics is heraby given thal Singh Yadav. South - House Of Dhananjay Dubey.
) e _I_3_||_r_u_1r_:_|:r!._l_1.1r!;.'r.u 122018 e ursderagned has aken passassan ol e sscuned assel dnoer Sechion 1304 bol the st read wish Bule i S . . . [PT) 7T PRI [PT) .
i |Lasitais ot sbmalon of e i 10,2008 of e Security Inerast (Erdorcament) Rules, 2002 on the clive’ tataés) mantionad balow, The In any case if there is any difference between the contents of local I.angua._qe p'ubllca.rtlon and English newspa;?er publication, the content, of the English newspaper
12 |Clogees of predioes, iFany, undée clause | Mol Aspkcatis borrorwesis] and Ihe pubhc ane caulianed nol ) deal wilh (he below mentoned properhys), &5 8 is under the language published in Financial Express shall be prevail
{b) af sub-section (B4 of sedion 21 Bank's charge forrecovery of dues along wish interess, costa and chanrges. The bomavean!s) may redeem the Date: 04.10.2026 Sd/- Authorised Officer
apcariainga oy tha inberim resoiuon sacuned assat under Sacion 134} of the Act bafore 2 sala by paying the full cutstanding dues. Placc;,' U.TTAR PIiADESH Grihum Housing Finance Limited,
g ki R T RIS Mama ©f the Barrowss|s) and Loan 1, Date of Possession 2 Type of Possession
g el il o oA ipiealia Account No 3, Deeand Notice Date 4. Amaunt Due In Rs
Il 10 Acl ae Aulbanse ! :
Representatye of oodiors n a clags 1. Mahamemad lramuddin | 1,28.00.2026/ 2. Symbolic Possession | 3, 18.02.2026/4. Rs.
|{Thnesa names jor each class) | 2 Shakila |kram TETAEY 01)- dus a5 of 1302 1026 with spplicable inleresd from
14, [i8) Hr-‘i_r-“-lr'-l‘-'- F_n'llf-ﬂ and ) :-'-'I‘-lﬂfﬂk' ) " ; | Loan Account Na:0Z2458MLO0122 | 18.02 2026 slongwith cost and chames until paymentin ful.
;;E‘:fluﬁut: ::n..tr,_ed g [ e ARt o Inomaddowninads | Dotails of the secured asset and the mortgagor: “A% That Piace And Parcel Of Proparty in Ghazishad A U SMA L I- F I N A N‘ E BA N K l- I MI I E D
; ry : y 3 TE— Fogesteation Destric], Gharabad Sub Ragistration Disted, Modnagar Ful; In Bon, Sunsey Ward 1515
Notice: Is hereby given that the Nabioral Company Law Tribunad, Allshabad Bench, Prayageal | || 'u'ulgse-e Riorl, Tehsd "jt-'ll'n’!lil-“u |.'.'HI||$!E{55"|:'I.-'|:'|I.'-EIE fi ] With The Folowing I-!n:ull:*nris. £ast By
2“::- "'“"F-'”lg ';"Etﬂf""“Tl"-";E'“:;'n’; ;ﬂmmnralﬂ Insnivency resalution process of Unigue | | samont Islsmucdin. South By, Rasts Asm, West By, Sampatti Amear Ahamad, North By, Sampss (A SCHEDULED COMMERCIAL BANK)
The Gredbties of Oricus AutoEstoks Pivat Limibec e arsty cafod o sutimit e | [P .ot he opagar:Sev: Shevle s cf S Do, e Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911R/1996PLC011381)
EE“.;lmﬁ with ﬂrnnfnr_un o I.'|F'1'l.'::e :LJ!-L. II!:;’-'-:]}?H 10 the Interim Rasolddion Professional at the ;E_E:Tamr;:l:::g:;ari.mnnu e 4 Eislji.jg;ﬂ:;;g‘;yr:l??gfTﬁ?;??l:lﬂx;nﬂnﬂﬁti:llr;uL APPENDIX IV |SEE RULE 8(1)] POSSESSION NOTICE
Aauiress maEnonad against anoy o, 1L | i l erest-from 19022035 ak it cost and changes wlil
The financial creditges shall 5.||;|Jlmi[:ng|rn|a.-n:.-, with proof by elecironic means ondy, A8 other fﬁﬂ'}[ﬂﬂmﬁ;}ﬂm‘,cm.];..g ;:El-r;-::n;|nl4:||_= s ‘Whereas, The undersigned being the Authaorized Officer of the AU Small Finance Bamk Limited [# Scheduled Commercial Bank] under the “Securitization and
creditors may submit the claims with proof in person, by post orby alectronic means. [ Details of the secured assat and the mongagor: “All Tha: Fiece And Parcel Of Propery In Hapur Reconstruction of Financial Assets and Enforcement of Security Interast [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13| 12) read with rule 3
Submission of fatse or misleading proofs of claim shall aftract penalties., ?HF:g.-s:.'E*'.mr! District, Hapur Sub Registration Dirict. I-apu*Ta.Iul-;. Ir-HaerEur..Eg."u'l.'ar.d I-.'.H;': O Plot af the ‘-ie::u.:r.n;y -'n1|=-f.|=_-51 [Enforcement) Rules, 2002 issued déemand notice on the date as mrm.n!::nedlh:ﬂluwinlllnn upan the borrowers to repay the amount mentianed in
Name and Signature of Interim Resolution Professional | || 0F Land Measured 58 Sg Yards (48.57 Sq. Mefars), Part OF #hasra Mo, 285 M, Situated &% Chamn thesaid notice within 60 days from the date of receipt of the Said natice 25 per the detalls grven in below table:
BABITA JAIN | [ Wa&hnin Nagar Palica Hapur Tehsil & Distict Hapur {up ), YW The Following Bodndanes, Easi By . Date of
Interim Resoluthon Professional | || Makan Sher Singh South By, Rasta West by, Rasta North By, Piol Babila Wio Kamal Singh” Name of the Name of Borrower/Co-Borrower/ 13(2) Notice Date & Amount Description of Mortgaged Property Possession
UNIGUE AUTOSALES PRIVATE LIMITED | [ Mertgagor: Sunita Dharmvirsingh Mortgagor/Guarantor / Loan Ajfc Na. : BB 5 Taken
» ' JiRd . FAP-MOOE2 1 50 r f ng 1 & |I . . . .
Ei:fé-nflli“a?:::: BB e I.IF;T‘(.T;::}IJTI.: ml%.-.l gﬁ:; T _EHE'I JUERT P Cmm Sufai Siagh T cash 53“.“' oz 1 LTI TE‘]E-MI]M‘IEHD {Afc No.) L9DO1060145158201 18-May-26 All that part and parcel of residential/fcommercial property Land/ Building/ | 29-5¢pt-26
- P HC e a1 Date: 04.10,2026, Place: Uttar Pradesh Autharized Dfficer, For Kotak Mahindra Bank Lid. Deepak Eumar [Borrower], Smit-Sunita Rs. 156563 1)- Structure and flxtures Property Situated At - Out OF Gata Na 275, Village -
[Co-Barrawar) Rs. Fifteen Lakh Sixty-Five Thousand 5k | Khalikabad Urf Dorgrajaat, Tehsil - Anupshahar, Dist - Bulandshahr, Utkar
Hundred Thirty-One Only 13-May-26 | Pradech, 203394 Admeasuring 554.22 Saqyd, East: HOUSE OF SUBHASH,
m % anara Bank Westi HOUSE OF VIRENDRA, Morth: RASTA, South: PROPERTY OF
C E-AUCTION
fIndia Undertaling)
(s T BT T VLG o {Afe Mo j LSD01060139645207 & 14-Jul-26 Al that part and parcel of residential/commercial property Lamd/ Buillding) | 29-5ept-26
SAL E N OTI ‘ E LoOOI0E0143E49373 Rs. 2011039/- Structure and fixtures Property Situated &t - Bhasa NoSle, Vill- Beaf
i m ."-H‘cat Surendra | Borrower), Smit_Savitr (Co- Rs. Twenty Lakh Eleven Thousand Akbarpur, Pargana & Tah- Dadrl, Dist- Gautam Buddha Magar, Uttar
s ! ¢ Borrower) Thirty-Nine Only & Pradesh, 203207 Admeasuring 320 Sqyd, East: HOUSE OF NARENDRA,
Rs. 1269788/ Whest: RASTA, North: RASTA, South: HOUSE OF SANTRANM
Rs. Twelve Lakh Sixty-Nine Thousand
ARMB, Plot No. - 2 Ground Floor Near Hotel Deventure Namastey Chowk Karnal, Seven Hundred Eighty-Eight Only 14-
Jul-26

Authorised officer ;- Mr. Vikas Kumar Yadav, (M) 85728-16290, Mail ID: cb6290@canarabank.com

The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the publicin general that the undersignad has taken

E_AUCTID N SALE NOTICE possession of the property described herein above mentioned table in exercise of powers conferred on him/her under section 13{4) of the said (Act-2002)

read with Rule 3 of the said risle on the date mentioned in the above table, " The borrower's attention is Invited to provisions of sub section (8) of section 13 of

E-Auction Sale Notice for Sale of Immovable Pro pe rties under the Securitization and the Act read with rule 8 [6), in respect of time available, i.e., 30 days from this intimation, ta redeem the secured assets.” The barrawerin particular and the

Hecﬂnstru:ﬁnn ﬂf Financial .ﬁ.ESEtS ﬂl‘"ld Enfﬂrcement I‘Jf SEEI.II"it}' Interest .ﬂl‘:t, 2002 I'E'Ed Wlth public inm general is hereby r..'-uu'rinr'.r—_ri_nn'r to dealu_fith the r.ron_'rr.'u,-' and any dealings with the F!-rnpﬁlrty will be subject to the charge of the AU Small Finance
F“'ﬂ“iiﬂ tﬂ RUIEE ['ﬁ} ﬂﬂdgﬂf thﬂﬁecurity Interest [Enfurcemant] HI.,.IIEE Iﬂﬂl ank Limite CRgeauied Lommercial ban or the amaount and interestthergon mentioned in the above table =5d-
BankL di{AScheduled C |Bank}f d h dinthe ab Bl
r

Place: Delhi NCR Date: 03-October-2026 Authorised Officer AU Small Finance Bank Limited
MNoticeis hereby given to the publicin general and in particular to the Borrower (3) and Guarantar (s} that the below described immovable properties
mertgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will be sold on "As is
where i57°As is what |5, and "Whatever there i5” in Eauction arranged by the service provider M/s P5B Alllance (Baanknet), (8297220220}, E-mall :
support. BAANKMNET@psballiance.com through the website httpss//baanknet.comy/

Last Date of Receipt of EMD Is 22.10.2026 Upto 5:00 P.m.
Date of E-Auctionis 23.10.2026 (12:30 PmTo 1:30 P.m.)

E-AUCTION
SALE NOTICE

Canara Bank :- Recovery Section, Panchkula
Contact No. 7009727632, 6395959753, E-mail: rocpcarec@canarabank.com

E-AUCTION SALE NOTICE

[A Govi. of India Undertaking )

el e Canara Bank A\

(WITH UNLIMITED EXTENSION OF 5 MINUTES DURATION EACH TILL THE CONCLUSION OF THE SALE])
Earnest Money | Details of AfcNo. [ Please
Deposit (EMD) IFSC CODE Scan For
| linRs.) | possession notice |  Petails
Borrower's M/s S.H.R.M,|Property 1:- EMT of Land and | Total liabilities as| FProperty-1 Property-1 | 209272434 |
International Private Limited|building situated at Entire|per Demand Notice | Rs 2,77,00,000/-| Rs.27,70,000/-| CNRBOD0G290 |

Branch Name/Mame & Address of Brief Description of Total Liabilities as | Reserve Price
the Borrower(s)/ Guarantoris) Propertyiies on specified Date (in Rs.]

Address: D 24, Entire|basement of freehold plot no|Dated 04.05.2026(  property-2 Property-2 All 5

Rasemant, Pamposh: Enclave 24 In Shock DL aved racasiing |l B 2 il 1) | RA2,60/0004 AaaRabophy|  Fropettios SALE NOTICE OF IMMOVABLE/MOVABLE ASSETS UNDER THE SECURITISATION AND

R ik Eo-oreratie: Flbige & Cther Ehatges ropenyd | Fropamsd symbolic RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,

.l'-".dw.-li; Ranjan Mishra 5/o Sh build Society Ltd now known | \MINUS Fecovery, [ it #3087 | Possession 2002 UNDER RULES &8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Rang Nath Mishra as .F'Ellﬂlilﬁ:ih Eﬁcl.:.-.re. Greater ='.“"]|":| . Property-4 _ Property-4 _ Notice is hereby given to the public in general and in particular to the Borrower (5] and Guarantor (5) that the below described Immaovable/movable properties
(Promotar/Director/Guaranta) FLE|||§|5|‘| FE”'F' 1, ]-_:'Elhl along with _I'-'”'E'P'-Trtlf'ﬁ'-’-'t_fr RE2,54.50,000H RrA845.000) maortgaged/ charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will be sold on "As is where
Address: C 2/135 Vipul Khand, undivided indivisible, and impartible ownership| Property-5 Property-5 is%'As is whatis", and "Whatever thereis" in Eauction arranged by the service provider BAANKNET (M/s P5B Alliance Pvt. Ltd), (Contact No. 8291220220,

Gomti Nagar, Vic Lucknow G.p right into the said plot of land, with all rights titie |Rs.3,04,20,000/4 Rs.30,42,000/-

Ub District Bakshi Ka Talab |and interest easements, privileges and appurtenances thereto, with all fittings & fixtures electricity | §
Lucknow, Uttar Pradesh-|cennections structure standing thereon with all rights in commen entrance passage, staircase and
226001, Mr. Rang Nath Mishra other commeon facilities and amenities provided therein owned and possessed by Sh. Rang Nath
S0 Sh Raghawa Ram Mishra Mishra. _ ) )
(Promotor/Director/Guarantor Property 2:- EMT of cornmercial space, shop/office no 38,39,40 and 41 at first floor, Khasra no 815/816-
) Adddress: € 2/135 Vipul Khand, D, 817-C, Phoenix Square 1 situated at Village Bisrakh Jalalpur, Tehsil, Dadri Gautam Buddha Magar UP-
Gomti MNagar Lucknow, Uttar 201301 areaadmeasuring 2099 5g ft belongs to Mrs. Shweta Mishra W/o Himanshu Ranjan Mishra.
Pradesh-226010. Guarantar's|Property 3:-EMT of commercial space, shop/office no 21,22,23 and 24 at first floor khasra no 815/816-
Mrs. Kiran Mishra W/o Mr. D,817-C, Phoenix Sqguare 1 situated atVillage Bisrakh Jalalpur, Tehsil, Dadri Gautam Buddha Magar UP-
201301 area admeasuring 2 100 5g ft belongs to Mrs, Shweta Mishra W/o Himanshu Ranjan Mishra.

Email : support. BAANKNET @psballiance.com).
SR. NO. 01 LAST DATE OF RECEIPT OFEMD IS 19.10.2026 UPTO 5:00 P.M.
SR. NO. 01 LAST DATE OF E-AUCTION IS 20.10.2026 (12:30 PMTO 1:30 P.M.)

SR. NO. 02 LAST DATE OF RECEIPT OF EMD 1S 07.11.2026 UPTO 5:00 P.M.

SR. NO. 02 LAST DATE OF E-AUCTION I5 09.11.2026 (12:30 PM TO 1:30 P.M.)

(with unlimited extension of 5 minutes duration each till the conclusion of the sale)
Datails of Alc No.

%r.| Branch Name/Name & Address of Brief Description of Total Liabilities as | Reserve Price Emiss Money

Adwrait Ranjan Mishra Address: ; " £ ; Deposit [EMD) IF5C CODE

. the B G b Property/ies fied Dat fin Rs. . -
C 2/135 Vipul Khand, Gomti|Property 4:- EMT Of commercial space, shop/office no 28,29,32 and 33 at first floor, khasra no 815/816-D.817-C, No e Borrowe(s)f Guarantoris) perty on speci ate inRs.) (if Rs.) e
Magar Luckneow, Uttar|Phoenix Square 1 situated at Village Bisrakh lalalpur, Tehsil, Dadri Gautam Buddha Nagar UP-201301, area (88 Canara Bank : Yamuna Nagar Camp, Manufacturer Tata Motors Total Liabilities as on Rs. 2.76 Lakhs | Rs.0.27 Lakhs 2003272434
Pradesh-226001. Mrs. Shweta|admeasuring 2000 5q feet belongs to Mrs. Shweta MishraW/o Himanshu Ranjan Mishra. 118285 Authorised Officer : Make/ Model Tata Tigor XZ+  |31.12.2025 Sl CNRED018285
Mi 5-!-, ra -,,.-!,-.ac, Sh Himanshu Pmpert? 5:- Er-.-"_.T of residential land ;md bullding situated at plot bearing no C-2/135 area measuring 200 square Mr. Anil Kumar, (M) 7496918285, 1.}; HTN flume 2022 Rs. 5.5'-';'.3131..0 2/- pll.l'i-hll't.h-E'Flrjl'.'EFEit &other Physical
Ranjan Mishra Address: D-26,| meters situated in Vipul Khand, Gomiti Nagar Yoyna, Lucknow, Uttar Pradesh owned and possessed by Mr. Rang Nath E-mail : ch18285@canarabank.com ke Daytona Grey charges (minus recovery, ifany) Possession

Third Floor Pamposh Enclave|Mishra 5/¢ Sh. Raghawa Ram Mishra,
Greater Kailash Part-1 New Delhi, South Delhi-110048.

OTHERTERMS AND CONDITIONS:

1.5h. Ashwani Verma 5/o Bhushan|Fuel Type  Petral Loan No 161000734527 Sh, Ashwani Verma 5/ Bhushan Lal Verma & Smit. Kiran Verma Wo
Lal Yerma (borrower) hno 673 | Ashwani Verma

Gandhi Marg , Jagadhri, Yamunanagar , Harvana - 135007 2. Smit. Kiran Yerma W/o Ashwanl Verma [co Borroweer) Hno 673, Gandhi Marg , Jagadhr ,
Yamunanagar, Haryana - 135001

. The property/ies will be sobd in"As is where is” “As is what is”, and “Whatever there is"“"Without Recourse” condition, including encumbrances, if any, p - T ——

mentioned in above table at 5.M0 9 &10. For details of encumbrance and litigation, contact the undersigned authorized officer before deposit of the Earmnest (P CanaraBank:Panchkula Sector 21 EeURI Gl ?f UnitNojTotal Liabiiities as onl pe 1828 Lakhs | Rs.1.82 Lakhs TR SRR
Money Deposit (EMD) referred ta in 11 (e) below, After deposit of EMD, if bidder has participated in the auction, subsequent claim/request regarding Branch, Authorised Officer : :!15 ':H,I} ﬁq'.!&rﬁ- FEP"_:"_ Fm'”hEDE"D?'sz . ) - - CNRE0DO19684
cancelation of auction and refund of bid amount shall not be entertained. Mr. Anil Kumar, (M) 7496919684, Kl EGTPSILM oreet Ehafaiﬂi : '5?'53“41 "5?'1 i I’urﬂ.v_-*r InterestEatiiee Symbolic

b. The property/ies will be sold above the Reserve Price E-mail : ch19684@canarabank.com Mo 542/795 , Khasra N l:l:_Eh-ﬂ.rﬂLi- irinus recovery, if any) possession

€. The property can be inspected, with Prior Appointment with Authorized Officer,on 21.10.2026 1. M/s Maohall Traders (Borrower)| 25//22/2{1-18), 33/ /2(2-12), 2/1(2-%), 4min(6-16), 3/ 1(0-18), 10/2(1-3), 2/2(5-11), Kitte 7, Total Measuring 21 Kannal
d. Prospective bidders are advised to visit website https:/baanknet.comy and reglster vourself on the e-auction platform and further ensure having valid KYC Office Mo 415 , 4 Th Fleor , Golden| 07 Marlas Having 2/3843 Share |.e 02 Sarsahi, Hadbast No 46, Situated At Golden Square, Village Lohgarh, SubTehsil
docurments ke cperative PAN Card & Aadhaar and Aadhaar linked with latest Mobile nurnber and also register with Digi locker mandatorily, For biddingin the Square, Lohgarh, Zirakpur, Sas|Zirakpur, Sas NagarMohali, Punjab. Cersai Security Interest [d - 4000766097 29, Cersai Asset |d - 200078185437
above e-auction from Baanknet.com portal (M/s PSB Alliance Pvi. Ltd), you may contact the helpdesk support of Baanknet [Contact details Magar Mohali, Punjab - 140603, 2, 5h, Ashish Kumar 5/o Ramkumar {proprietor) HNo 1090, Sector 70, Sas Nagar Mohali, Punjab - 160071, 3. Smt. Seema
7046612345/6354910172/8291220220/9892219848/8160205051, Email:suppu-rt.BAAHHHET(’:E-psba“iancE.tu m. 5 inqla WoAshish Eumar{Guarantor Hno 1090, Sector 70, Sas Magar Mahali, Punjabr - 160071

&, The intending bidders shall deposit Eamest Money Deposit (EMD} as mentioned in column Mo 7 above being of 10% of the Reserve Pricein E-Wallet of M/s Other terms and conditions:

FSE Alliance Private Limited (BAANKNET) portal directly (online) or by generating the Challan therein to deposit the EMD through RTGS/NEFT in the account ; ; - : ; - ; - =
= A) The property is being sold with all the existing and further encumbrances whether known or unknown to the bank. The Authorized officenSecured

details as mentionedin the said challan on or before 22.10.2026 at5.00 PM. Crad B blein i hird | riahts/dues Tl I R I Yttt
f. Auction would commence at Reserve Price, as mentioned above, Bidders shall improve thelr offers in multiplies of Rs. 50000/- {Rupees Fifty Thousand recorshallnok be Fesparsine i an) Wiy fnrcany. i party aime nohis cues. The pUpEhaser ShidliS concuct CuR aYigRhoean All aspecie einted o e
progerty to his satisfaction. The bidder are advised to in their own Interest fo satisfy thermselves with the title and correctness of others details pertaining to

only - For each property). The bidder who submits the highest bid (above the Reserve price) on closure of 'Onling’ auction shall be declared as succassful : _ : =T _ : ; j T : j

bidder. Even if there is only one bidder who has submitted EMD against particular property, the said bidder has to bid at least ane increment above the the secured assets '“fl"'_d'”?h_thﬂ "*"TEI‘“_'rFﬂf_’f the immovable/movable secured asset in question and also ascertain any ather d"'eq_“l'ab'l"_'e"'femumhrd'f":e"‘
Reserve Price In order to become successful H-1 bidder. The bidder who submits the highest bld on closure of e-Auction process shall be declared as from the concerned authorities to their satisfaction before submitting the bid. The purchaser shall not be entitled to make any claim against the authorized
Successful Bidder and a communication to that effect will be issued which shall be subject to approval by the Authorized Officer/Secured Creditor. officer/Secured Creditors in thisregard at alater date,

g. The incremental amount/price during the time of each extension shall be Rs. 50000/- (Rs. Fifty Thousand only- For each property) and time shail be B) Auction / bidding shall be only through "Online Electronic Bidding” through the website https://www.bankeauctions.com. Bidders are advised to go
extended ta 5 iminutes) when valid bid received in last minutes, through the website for detailed terms before taking partin the e-auction sale proceedings.

h. Sale shall be canfirmed in favour of the successful bidder, subject to confirmation of the same by the secured crediter, C) The property can be inspected, with Prior Appointment with Authorized Officer on the dates mentioned in Sale Notice.

i. The successful bidder shall deposit 25% of the sale price {inclusive of EMD already paid), immediately on same day and or not later than next working day D} The property will be sald for the price whichis more than the Reserve Price and the participating bidders may improve their offer further during auction
and the balance 753% amount of sale price to be deposited within 15 days from the date of confirmation of sale by the secured creditor. [T the successful bidder Process,

fails to pay the sale price within the period stated above, the deposit made by him shall be forfeited by the Authorised Officer without any notice and property E] EMD amount of 10% of the Reserve Price is ta be deposited in E-Wallet of M/s PSB Alliance Private Limited (BAANKNET) portal directly or by generating the
shall forthwith be put up for sale again Challan therein to deposit the EMD through RTGSMEFT in the account details as mentioned inthe said challan.

j- Mo additions/deletions/amendment of names of the bidders shall be permitted after acceptance of the bid,. The name of the Bidder(s) submitted at the time F) After payment of the EMD amaount, the intending bidders should submit a copy of the following documents/details on or before 19.10.2026 for Sr.No. 01
of registration shallonly be considerad for this purpose. and 07.11.2026 for 5r.No.02 upto 5.00 p.m.to Canara Bank, Regional Office Panchkula Branch by hand or by email

k. The above mentioned balance sale price (other than EMD amount) should be remitted by the successful bidder through RTGS/NEFT to Account No. i) Demand Draft/Payorder towards EMD amount. i paid through RTGS/NEFT, acknowledgement receipt thereof with UTR No

209272434 of Canara Bank, ARM Branch, IF5C Code CNRBO0O06290 (Branch IFSC Code). ii) Photocopies of PAN Card, 1D Proof and Address proof. However, successful bidder would have to produce these documents in original to the Bank at the
L It is the responsibility of the successful bidder/purchaser to obtain the NOC from the relevant authorities concerned as required for registry of the sale time of making payment of balance amount of 25% of bid amount.

certificate including the payment of fee, taxes as applicable. All charges on account of obtaining necessary clearances or approvals, charges (including but not i) Bidders Name, Contact Mo., Address, E-Mail I1d.

limited to society charges, RWA, NOC charges, Electricity , water, maintenances charges, license fee and any other charges required for transfer of the said iv. Bidder's A/c. details for online refund of EMD

propertyin favour of the successful bidder should be undertaken by the successful bidder at its own cost, effort and liabilities. G} The intending bidders should register their names at portal hitps /BAANKNET.In/ and get theair User [ and password free of cost. Prospective bidder may avail
m. All charges for conveyance, stamp duty and registration, G5T etc., as applicable shall be borne by the successful bidder only, anline training on E-auction from the service provider BAANKNET, (Contact No. 8291220220, support. BAANKNET @psballiance.com).

n. For sale proceeds above Rs. 50.00 Lakh (Rupees Fifty lakh), TD5 shall be payable at the rate 1 % of thee Sale amount, which shall be payable by the Successful H) EMD deposited by the unsuccessful bidder shall berefunded ta them, Tha EMD shall nat carry any interest.

buyer from sale amount. Wherever the GST applicable, same shall be paid by the Successful buyer as per Government guidelines.

0. Tothe best of knowledge and information-of the Authorized Officer, there is ne encumbrance or litigation on property affecting the security interest except,
if any, mentioned in at 5 No 9 & 10 of sale Notice. However, the intending bidders should make theirown independent inquiries/ due diligence regarding the
encumbrances and fitigation on property put on auction mentioned at 5 No 5 of sale notice and claims/rights/dues affecting the said property, prior to
submitting thelr bid. The e-Auction advertisement/sale notice does not constitute and will not be deemed to constitute any commitment or any
representation of the bank. The Authorized Officer / Secured Creditor shall not be responsible inany way for any third party claims/rights/dues. Mo claim of
whatscover nature will be entertained after submission of the online bid regarding secured asset put for sale.

p. It shall be the responsibility of Bidder to make due diligence and physical verification of property and satisfy themselves about the property/fies
specification before submitting the bid. No daim subsegquent tosubmission of bid shall be entertained by the bank.

q. The particulars specified inthe e-auction notice published in the newspaper have been stated to the best of the informaticnofthe Authorised Officer,

r. At any stage of the auction, the Authorised officer reserves his/her right to revoke the auction notice for sale, without prior notice, at his/her discretion and
the Authorised Officer may accept/reject/modify/cancel the bid/offer or postpone the auction without assigning any reason thereof and without any prior

I} Auction would commence at Beserve Price, as mentioned above, Bidders shall improve thelr offers in multiplies of Rs. 5,000/~ far 5r. No. 1, Bs.10,000for Sr.No.
02. The bidder who submits the highest bid (above the Reserve price) on closure of ‘Online’ auction shall be declared as successful bidder. Sale shall be confirmed
infavourof the successtul bidder, subject to confirmation ofthe same by the secured creditor.

1) The successful bidder shall deposit 25% of the sale price {inclusive of EMD already paid), immediately on declaring him/her as the successful bidder and the
balance within 15 days from the date of confirmation of sale by the secured creditor. If the successful bidderfails to pay the sale price, the depasit made by him
shall be forfeited by the Authorized Officer without any notice and property shall forthwith-be put up for sale again. For sale proceeds of Rs.50.00 Lakhs
(Rupees Fifty Lakhs) and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale proceeds and submit the oniginal receipt of TDS
certificate to the Bank.

K} All charges for conveyandce, stamp duty / G5T, registration, MDC charges etc, as applicable shall be borne by the successful bidderonly,

1) The successful Bidder is liable to pay all society dues, municipal taxes / panchayat taxes / electricity/ water charges/ other charges, duties and taxes
whatsoever, including outstanding, if any, in respect of and/or affecting the subject property.

M) Authorized Officer reserves the right to postpone / cancel or vary the terms and conditions of the e-auction without assigning any reason thereof.

notice,

. For further details contact Mr. Vikas Kumar Yadav, Nodal Officer Canara Bank Asset Recovery Management Branch (ARMB), Karnal, Ph. No. 0184- N} In case there are bidders who do not have access to the internet but interested in participating the e-auction, they can approach Canara bank, Kamal Circle

4041820, 85728-16290 during office hours on any working day. E-mail id: cb6290@canarabank.com OR the service provider Baanknet (M/s P5B Office or Reglonal office, Panchkula as afacilitating centre,

Alliance Pvt. Ltd), ii:-;rntnr.t No. 70456672345/ 6354910172/ 8291220220/ 9892219848/ B160205051, Email:support. BAANKNET 2 psballiance.com/ SPECIAL INSTRUCTION/CAUTION

support. BAANKNET @procure247.com). Bidding in the last minutes/seconds should be avoided by the bidders in their own interest, Neither Canara Bank nor the Service Provider
SPECIAL INSTRUCTION/CAUTION will be responsible for any lapses/failure (Internet failure, Power failure, ete) on the part of the bidder or vendor in such cases. In order o

Bidding in the last minutes/seconds should be avaided by the bidders in their own interest. Meither Canara Bank nor the Service Provider will be respansible ward off such contingent situation, bidders are requested to make all the necessary armangements/alternatives such as back -up, power

for any lapses/faillure (Internet fallure, Power fallure, etc.) on the part of the bidder or vendor In such cases. In order to ward off such contingent situation, supply and whatever else required so that they are able to circumvent such situation and are able to participate In the auction successfully.

T .8 L " : N I P =l t i m i & ] [}
bidders are requested to make all the necessary arrangements/alternatives such as back -up, power supply and whatever else required so that they are ableto STATUTORY 15/ 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

circumvent such situation and are able to participate in the auction successfully

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002 Date:-03.10.2026 Place :- Panchkula Authorised Officer, Canara Bank

Date :-03.10.2026 PLACE :- KARNAL AUTHORISED OFFICER, CANARA BANK
. . . Lucknow

.. . .. . epaper.financiaEexpress.mn.' .
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Information

{[1t is hereby informed to the

general public that in place of

Shivdayal Tiwari, 'Ritik Tiwari'
has been mistakenly printed of
my Addhar Card, Which should
correctly be Arpit Tiwari S/o
Mr. Shiv Dayal Tiwari. Village
Bakchunda, Meja, Prayagraj
should be my correct Address
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NOTICE

It is hereby informed to the
general Public that my son
name is Mohd. Arhan where
28/07/2011 date of birth in the
School record's My husband
name is Mohd. Rohil and my
name is Saima Zafri has been
written in the school record
which is wrong. As Per Aadhar
Card details my husband (Fa-
ther of Mohd. Arhan) name is
Mohd. Rahil and my name is
Saima Jafri both names are cor-

rect. So, the Correct name of
my husband is Mohd. Rahil
and My name is Saima Jafri
which to be recorded in the
School record. Saima Jafii W/o
Mohd. Rahil R/o 20/A Gulab
Bari Distt-Allahabad/Prayagraj
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